T. 0. No. 75-6LS Vol. I

RESUME OF WORK DONE BY
LOK SABHA

2

(SIXTH LOK SABHA—FIRST SESSION)

(25th March to 7th April, 1977)

LOK SABHA SECRETARIAT -
NEW ;DELHI

May, 1977

it
is
it



PREFACE

This publication contains a brief resumé of work done by
1.0k Sabha during the First Session of Sixth Lok Sabha, 1977.

New DELHI; S. L. SHAKDHER,
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RESUME OF WORK DONE BY LOK SABHA DURING THE FIRST SESSION
OF SIXTH LOK SABHA—MARCH-APRIL, 1977

[Notificaticn under secticn 73 «f the Representatic n « f the Pecplc A ety 1951,
constituting tke Sixth Lc k Sal ha was issved cn ke 231d March, 1977]

1. DURATION OF SESSION

Date of commencement 2sth March, 1977.
Date of adjournment sine die . . + 7th April, 1977.
Date of prorcgaticn 12th Apl, 1977.
Number of days of sittings - . : . S § ¢

Number of hours of sittings . . . + 63 hours and 5 minutes.



2. ADJOURNMENT MOTION
Admitted and discussed

Name of Date when Date when  Decision of the Time
Subject Member  admitted dh:l:t- House taken
H. M.
Dissolution of the Dr. Karan 29-3-77 29-3-77 Withdrawn by leave 247

lammu' and  Singh of the House.
t

lative Asul:xﬁll;:
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SUMMARY

1. Bills introduced . . . . * . . a0
2. Bills opposed at intrcduction stage .

3. Bills passed by Rajya Sabha and laid on the Table
4. Bills returned by Rajya Sabha with amendments and laid on the Tablke Nil

5. Bills passed . . . . . . . ' . . 19
6. Bills negatived . . . . . . . . Nil
7. Bills wihdrawn . . . . . . . . Nil
8. Bills part-discussed . . . . . . . . Nil
9. Moti ‘ns for adjournment of debate cn Bills adopted . . . Nil
10. Bills referred to Select Committee . . . . . T Ni
11. Bills referred to Joint Committee < e e e e Nil

‘13. Bills originating in and referred to Juint C-mmittee by Rajya Sabhain
res of which m u:m for c~ nmmnct were ld(pted by Lok

Sabha . . Nil
13. Bills pending at the end of the sessi~n vide para No. GﬁokaSIbhl
Bulletin—l’m 1L, dated the 23rd April, 1977 J 2



4. CALLING ATTENTION STATEMENTS

Sl
No.

Brief Subject

Name of the Mem- Name of the Mi-

ber who called
attention

nister

Date of
statement

1

3.

4

Reported printing and num-

bering of duplicate baliot
papers in lakhs by Govern-
ment Press, Alipur, Cal-
curta under the controlof a
senior IPS Officer.

Reported arrests made -

co>nnection with the nllegad
trasmission of important
and classified information
of economic and strategic
value to intelligence agen-
cies of certain  foreign
¢ untries through  their

missions.

News item appeari in
the Times of India nglted
the 31st March, 1977 attri-
buting statements alleged
t> have been made by the
Pvi ne Minister regarding
women as Prime Ministers
and levelling derogatory
and unseemly remarks
about them.

Political prisoners still be-
hind the bars and their im-
mediate release.

Shri Jyotirmcy Bosu Shri Shanti Bhushan

Shii Shyam Sunder Chaudhuri Charan
Das Singh

Shrimati Parvathi Shri MorarjiR. Desal

Krishnan

‘Shri Jyotirmoy Bosu Cshludhun Charan

30-3-77

31-3-77

4-4-77

5-4-77

(i



s. FINANCIAL BUSINESS

Date of Due(s) of Time
Subject presenta-  discussion taken
tion
. H. M.
(i) Railway Budge:
Budget (Railways) for K 28-3-77 o 28
1977-78. 29-3-77 *General discussion
*Discussion end voting 2 a3
on for
Grants on Account,
Suipplemmry Demands 28-3-77 29-3-77  Discussion and voting o 02
Grants in respect of on Supplementary
Budget (Railways) for Demands for Grants
1976-77. (Railways).
(ii) General Budget
Budget (General) for 28-3-77 o 06
1977-78. 29-3-77 General discussicn
30-3-77 Disclmion and voting
De for 4 49
Gtmts on Account.
Sufpp]emenury Demands 28-3-77 30-3-77 Discussion and voting o o1
or Grants in respect of on Supplementary
Budget (General) for Demands fir Grants
1976-77. (General).
(iii) Budget in fespect of the Stats of Tamil Nadu
Butﬂge: (Tamil Nad;t) for  28-3-77 30-3-77 **General et.dmgsion o o3
e year, 1977-78. **Discussion oting
’ on Demands for I 14
Grants on Account, J
S ementary Demands 28-377 " Discussion and Vo o O
or Grants in respect of 3377 Supplemmtlr%‘e-
the State of Tamil Nadu mmds for  Grants
for 1976-77. (Tamil Nadu)
(iv) Budget in respect of the State of Nagaland
Budget (anl;:d) for the 28-3-77 30-3-77 ;gencn.l Diacu;s‘i’on_ ]r
1977-78. iscussion and Voting
yea on Demands for Grants o 38
on Account, J
Supplementery Demands 28-3-77 30-3-77 Discussion and Voting o ot
or Grants in respect of on Supplementary De-
the State of Nagaland mands for Grants (Na-
for 1976-77. galand).
*Discussed together.
s*Discussed together.
tDiscussed together.
@ Discussed togzther.



Subject Date of Date(s) of Time

presentation  discussion taken
H. M.

(v) Budget in respect of the Union territory of Pondicherry
Budget (Pondicherry) for 28-3-77 30-3-77 *General Discussion
the year, 1977-78 *Discussion and Voting o 22
on Demands for Grants
on Account.

‘Supplemen Demands 28-3~ 30-3-77 Discussion and Voting o o1
g:Gmtl respect of s 3 on Supplementary De- :
the Union territory of
Pondicherry for 1976-77

mands for Grants (Po-
ndicherry)
¢ Discussed together.




6. MOTIONS
Motions for Election of Speaksr/Daputy Speaker

Brief Subject Under Proposer Seconder Date of dis- Decision of
rule cussion the House

1. Choosing Shri N.San- 7  Shri Morarji Shri Y. B. 26~ Adapted
Li:: 2 &%Spu— R. Desa Chavan ¥ unantmously.
o n

2. Choosing Shri Godey 8  Shri Y. B. Shri Ravin- 1-4~77
Murahari as the De- Chavan dra Varma m
guty Speaker of Lok




7. OATH OR AFFIRMATION

Numptr of Members who made in which cathf  Date on which
and gxob;mbed the oath/‘affirma- tion made oath/affirmation
1 2 3
#2432 . Hindi A
148 ... English
30 . Bengali
29 . Tamil ~
Iz . Marathi
10 . Punjabi
7 . Urdu
¢ Sanskrit r 25-3-1977
s . Oriya
4 . Kannada
4 Telugu
I Assamese
1 . Kashmiri J
6 Hindi )
: " s w30
X . Marathi J
3 . Hindi )
2 ... English
2 .. Bengali
' . Gujaratl \ 28-3-1977
1 .. Malayalam
- 1 Urdu J
*The Speaker pro h.rlD .N. Tiwary, took oath before the Vice-President acting

at the commencement of the sitting on 25-3-1977.

11
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2 3
. Hindi
- Bnglish 29-3-1977
. Kannada

30-3-1977
. Bnglish J
' . ] 1-4-1977
.... Bnglish

o }4-44977

. Hindi




8. OBITUARY REFERENCES

Sl. Name and s
Particulars of D

ate of Date on

Time

No. Membershi
1p
ce Remarks
made
b
2 3
4 5 P
1 Shri Fakhruddi . H. M
Ahmed lin _ Ali 1I-3- '
India President of 1-3-77 26-3-77| o0-23 Conde
ondelence  Resolu-
tion moved "lt',"y
s Prime Minister was
S '-‘-_“- "?‘d'ﬁmﬂl{om
2 Shri Narasingha Malla dq’ro urned  for the
Deb, Member 0. the 1-11-76  28-3-
Second Lok Ssbha e
3 ShrP. R. Kanavade Patil, 28-11-76  28-3°77
Member of the First
Sabha
4 Shri Nani Ramchandra 6-12-76  28-3-77
Patil, Member of the
Second and F Lok
Sabha
s Shri Sheo Narayan Fote- 6-12-76  28-3-T77
dar, Member of the First
Lok Sabba
6 Shri R. M. Hajarnavis, 27-12-76  28-3-77

Member of the Se
Third and Fourth Lok

Sabha
i Shri Ajit Prasad Jain, 2-1-77 28-3-77
of the Consti-
1y, Provi-
nt, First,

Sabha
3-1-77 28-3-77 |

g Shri Nemi Saran Jain,
‘Member_of the Provi-

sional Parliament and

First Lok Sabba

9 Shri C. Chittibabu, Mem-
ber of the Fourth and

177 38377

Fifth Lok Sabha
--_____,_.—-—--—"-‘_—

-

13
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3 4 b} 6

Shri E. V. K. Sampath | asagr M
10 ri B. V. K. 23-2-77) 28-3-77

Member of the Second 7 ﬂ

Lok Sabha
11 Shri U. N. Dhebar, Mem-  11-3- 28-3-

ber of the Third Lok 77 37

Sabba |

o~—I0

12 Shri T. H. Gavit, Mem-  18-3-77.] 28-3-77.

ber of the Fourth and 77 ¥7

Fifth Lok Sabha
13 Shri A. K. dopalnn, 22-3-77| 28-3-77

Member of the First,

Second, Third, Fourth

and Fifth Lok Sabha




9. PANEL OF CHAIRMEN

Members nominated Date of nominstion

1 *Shri Digvijaya Narain Singh 1
2 *Shri Tridib Chaudhuri
3 *Sbri K. Raghu Ramaiah J

25-3-1977

Shri Dhirendranath Basu 3

Shri Tridib Chaudhuri

Miss Abha Moiti

Shri S. D. Patil 29-3-1977

Shri M. Satyanarayan Rao
4 Shri Dwarika Nath Tiwari

-

LR I

<

sNominated by the Speaker Protem.
10. PAPERS LAID ON THE TABLE
(i) By Government . . . e . 692
(ii) By Private Members - . . . . . . . . 3

Presented by Member............... . creneraean

12. ADDRESS BY THE VICE-PRESIDENT ACTING AS PRESIDENT

Date of Address Dateof No.of No.of 'I'lme
discussion Amend- amend-
. on ments ments Vlce
President

Motion  tabled

of Thanks u
Reportedon
HM
28-3-77 31-3-77 188 . 5-4-77 16 18 7477
1-4-77
4-4-77
5-4-77

13
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14. QUESTIONS
(i) Starred

Number of Questions put down in Question Lists for oral Ans-
wer. . - . . . . . - - - - do

Number of Questions orally answered - . . . . . 13
v
@) Ummzd

Number of Questions put down in Quunon Lhu for wﬂtten ans-
wers and written answers furnished 178+

(445) Short Nowics

Number of Short Notw: Questmm pm dcwn in Quemon Lun fr
oral answers  * 4

Number of Short Notice Questions answered* . . . . 4

*Includes 27 Starred Questions which were nct reached in the Housefcr cral answers
and replies to which were laid on the Table, as is done in the case cf Unstarred Questic ns.

17
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16. STATEMENTS BY MINISTERS
(1) Suo-moto Statements made/laid under Rule 372

R A Subject Name of Minister date  Time
! taken
! 3 3 4 s
H. M.

1 Some aspects of Postal and Shri George Fernandes -3
Telecommunications Servioes. Be 31-3-77 o o8

*2 Derailment of 28 Up Mangelore- Shri Madhu Dandavat o
Madras Express at Sevur sta- e 31377 o0 o1
tion of Southern Railway on .
the 30th March, 1977.

3 Government business for the ShriRavindra Varma 1
week commencing the 4th 47 ° o8
April, 1977.

4 Question of fixation of interim Shri Ravindra Varma 1-4-77 0 o4
rates of wages in respect of '
Working Journalista and
Non-journalist  Newspaper
Employees.

s Time of sitting of the House on  Shri Ravindra Varma 4-4-77 o o3
the 4th ?ﬂi, 1977 and sitting
of the House on Thursday,
the 7th April, 1977 for the
tra. ion of Government
business.

6 Government’s policy on (1) Shri Pratap Chandra S-4-77 o 0§

Universalisation of Literacy; Chunder
(2) Improvement of Se-
con Bducation;  (3)
Research; (4) Political Victi-
misation in the Departments
of Bducation and  Culture;
and (5) Removal of restric-
tions on elections to student
union and review of similar
instructions issued during
the emergency.

7 Proposal of the Government to Chaudhuri Charan T-4-77 o 09
order inguiry into excesses Singh
comrnitteg during the period b
of the Bmergency.

8 Proposal of the Government to Chaudhuri Charan Singh  7-4-77 o o9
order an inquiry into.
death of Sunder Singh, dacoit,
in the custody of Delhi Police,

9 SAMACHAR Shri L. K, Advani 7-4-77 o of

# Statement was laid on the Table.

21 T A R



1 2 3 4 5
. . H.M.
10 Accident to National Remote Shri Purushottam 7-4-77 o 03
Sensing cy's DC-3 air- Kaushik )

- craft near le in Andhra
Pradesh on sth April,
1977.

11  Enquiries against the Association Chaudhuri Charan Sin, -
c&‘ V’omlul Agencies for ¢ 4T 0 e
Rural Development (AVARD)

:ind some other organisa-
ons. - .

(ii) Matrers under Rule 37’7;

- S1. Subject Name cof Minister Date Time
“No. Member wh> made taken
who raised the :
the matter statement
H. Mt
1 Reports that in June, 1975 Shri Shyam- Chsudhuri  31-3-77 o o4
Proclamation of Bmergency nandan Charan Singh
was issued without the ad- Mishra
vice of Council of Minis-
ters.
2 Restrictions impcsed by the Shri Jyotirmoy —_— 7-4-77 o 18
erstwhile Government on Bosu
the Association off V(l,ll‘m-l
tary Agencies for Rura
Development (AVARD).
3 Mal-practices during the Shri Shyam- — 7-4-77 o o7
recent elections to Lok nandan
Sabha.
17. STATEMENT BY MEMBER
Subiect ‘Name of Member Date Time
Ct taken
H. M.

Allotment of houses to MPs. _+  Pandit D. N. Tiwary (Chairman, 7-4-717 © o2
. House Committee).
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18. STATEMENT SHOWING TIME TAKEN ON VARIOUS

KINDS OF BUSINESS

Business Time to the
total time
taken
H M.
ADJOURNMENT MOTIONS . . . . . 2 47 4'4
GOVERNMENT BILLS . . . . . . 13 o8 208
BUDGETS—
(a) Railway Budget . . . . . . . 2 s2 4's
(b) General Budget . . . . . . . 4 s6 78
(c) Budgets in respect of Staten/Umon territory u.nder Pre-
sident’s Rule - 2 20 37
CALLING ATTENTION NOTICES (Rule 197) . . I 02 16
ADDRESS BY THE VICE-PRESIDENT ACTING AS
PRESIDENT 16 18 258
QUESTIONS . . . . . . . 3 31 56
RESOLUTIONS
(a) Statutory Resolutions . . . . . 3 38 58
(b) Government Resoluticns - o 2% "0y
(c) Private Members’ Resolutions 2 23 ’ 38
STATEMENTS (Rule 372) - : . : . o 52 1°4
OTHER MATTERS such as Oath ¢ r Affirmation, Papers laid
on the Table, Questions of inlcge, Obituary Referenoct,
Points of Orders etc.  * 8 s3 141
63 os " 100°0




